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Preparation of panel for directors of CSS

4070. SHRI JAGDAMBI MANDAL: Will
the PRIME MINISTER be pleased to state:

(a) whether it is a fact that the panel for
Directors of Central Secretariat Service has not
been prepared by Department of Personnel and
Training Since 1996;

(b) if so, the steps taken by Government to
finalise the panel and time by which it will be
finalised;

(c) whether Government would make
allotment of Ministries/Departments to
empanelled officers without circulating their
names to avoid further delay or fix a time for
their postings after finalisation of panel; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND THE
MINISTER OF STATE IN THE MINISTRY
OF FINANCE (SHRI R. JANARTHANAM):
(2) and (b) The panels for Directors of Central
Secretariat service have been prepared since
1996. In the panel prepared in 1997, names of
15 officers were included, and in the panel
prepared in 1998, names of 19 officers have
been included.

(c) and (d) The post of Director comes
within the purview of the Central Staffing
Scheme. The scheme provides, inter-alia, that
a panel of 3 names of officers shall be
suggested for each vacancy, keeping in view
the educational qualifications, service
experience and special training required for
effective performance of the job. Hence the
CSS8 officers incldded in the Directors'
Suitability List could be appointed as Directors
by following the procedure laid down under
the Central Staffing Scheme only.
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